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House Bulldiag Advuces in RajalUwt 

:14.16, 6Ul DIud ....... ar M_: 
Shri Ramacbandra Ulaka: 

WUl the Mlril.t~ of Works, Hilusin, 
~. Uzllo\Jl,..QevelePIRM be lIIeaaed to 
"tILt&; . 

(a) tile number of applications re-
ceived from Clentral GoveMmlent em-
ployees in Rajasthan for houlle build-
ing. advanees during <the period from 
301h November, 11185 80 far; 

(b) the number of applications ap-
prqI~d by Government; and 

(.,) the total amount of loan granted 
jQ. 'tllem during the above period? 

The Minister Of Works, Housing and 
Urban Development (.!Ihn Mehr Clland 
Khanna): (a), Three. 

(b) One, The other two applications 
Iwve been ref~ back to the span-
_ing Departments for rectification of 
delect~ or omiasions. 

(cl Rs. 19,300/-. 

Stum Clearance In Rajasthaa 

U16. Shri DbuJeshwar Meena: 
8IIJI _ ..... dr. Ulak.: 

Will the Mini.ter of Works, HOU8in, 
SAd Ur • .DneJ_1 be pleased to 
.tate: 

(a) the tot.al amount actually granted 
for slum clearance in Raja.Ullill during 
1965-86; and 

(b) the amount proposed to be givcn 
for the purpose to Rajasthan during 
1968-61? 

The Minister of WorkS, HouslD« and 
Vrban ~vel9pQlenl (SJu'1 MeU ChMlld 
R:banna): (a) A sum of Rs. 2,00 lakbs 
(Rs. 1.50 lakhs Wi Central share and 
R ... 0.50 lakh as State share) was pro-
vided under the Slum Clearance 
Scb.eme in RBjn~tha.1l for 1965-66. The 
Stat~ Government have however not 
n'pot1rt('d [lny l'xPl'THtiture und£"r the 
Scheme' durin~ tbis year, Conse-
qUl"nt!y no ('('ntral assistance hns, been 
reiea.""d to) thorn, 

Writl£lI A .... w." ~, 

(b) The Govemmen~ of Rajasthan 
have not proposed any pcl>vision for 
this Scheme for the year 1966-67. 

Baouch Scb_ for ~n 

3417. SIil'l Dhulesbwar lleena: 
Siirl Rano.a<:huldra UJaka: 

Will tlje Minister of lrriptioJj and. 
Pc))l\"e, be pleased to state: 

(a) whether the .... earch schemes 
have beel\ """.,-t;oned or are proposed 
to be' sM\ct;o"'",t by the Central Board 
of Irrigation and: Fbwer in Rajasthan 
during 1968-67; and 

(b) if so, the details thereof? 

The Minister of IrrillatWo anel 
Power (Sbri Fakbruddln Ahmed): (a) 
and (b). No research scheme relating 
I<t . RWer Valley. Project and J'lood 
Control Work. has. been sanctioned or 
are proposed to be sanctioned during 
1966-6' in RIlJasthan, However the 
fo\lowing problems are proposed to be 
a)'lotted under the Fundamomtal and 
Basic Research Scheme on Power to 
the Rajasthan State Eloctricity Board 
durinll 1966-67; 

(I) InsulatOr contamination In 
polluted and industrial atmo,-
pheres; 

(2) Transmission Line support 
desigll6; 

(3) Lightning elreet on OVftthNd 
lines; and 

(4) Vibration problems of over-
head lines, 

A sum of Ro. 3,00,000 approxim.t~ly 
i. being earmarked for allocation to 
the Rajasthan State Eleetrlcity Board 
during the year 1986-67 for the above 
studies, 

AJal.I-Tu"'rcalosia Drap 
341S. Shrl Ramachandra lllaka: 

Shrl DbuJeshwar Me.na: 
Will the Mmister of Healtll aDd 

Family Planum. be pleased t() state: 
t a) whether Ulcrc is any shortage of 

anti-tuberculQsis druis in the country 
at present; and 




